(Under

FORM A

' PUBLIC ANN
Regulation 6 of the Insolvency and B

OUNCEMENT

Persons) Regulations, 2016)

ankruptcy Board of India (Insolvency Resolution Process for Corporate

FOR THE ATTENTION OF THE CREDITORS OF BEST GOLDEN DEVELOPERS PRIVATE LIMITED

O 77
+ | Name of corporatc deblor BEST GOLDEN DEVELOPERS PRIVATE
— . o LIMITED,
2. | Date of incorporation of corporate debtor 11522010
3 Cre s . ——— |
3. | Authority under which corporate debtor is | Registrar of Companies-Bangalore
| Incorporated / registered
4. | Corporate Identity No. /—Limited—Liabifity | U70100KA2011PTC061674
. ldenhﬁenmmf corporate debtor
S+ | Address of the registered office and principal | No.8, Tumkur Road NH.4, Yeshwanthpur, Bangalore,
office (if any) of corporate debtor Karnataka, India, 560022
6. Insolvency commencement date in respect of | 16/02/2024
corporate debtor (corrigendum order received on 11/03/2024)
| 7 Esnma!ed date of closure of insolvency | 07/09/2024
resolution process (180 days from the Insolvency commencement date
[ i.e., 11/03/2024 read with order dated 16/02/2024)
8. Name m_nd registration number of the insolvency | Pavitra S Vyas, |
pmfess!orlﬂ acting as interim resolution | Registration No. IBBI/IPA-002/IP-NO1144/2021-
| professional 2022/13844
[ 9 Address and e-mail of the interim resolution | Address: CCB 52, 3rd Floor, Opp. Shivaji Garden,
, | professional, as registered with the Board Dr. SPM Road, Khade Bazar, Shahapur, Belagavi —
590 003,
email: cspavitravyas@gmail.com
10. | Address and e-mail to be used for | Address: F-1, Manoj Arcade, Guruwarpeth,
correspondence with the interim resolution | Tilakwadi-590006
professional Email: bestcirp@gmail.com
| 11. | Last date for submission of claims 25/03/2024, to be read with first proviso to Regulation
I 12(1) of IBBI (Insolvency Resolution Process for
Corporate Person) Regulations, 2016
12. | Classes of creditors, if any, under clause (b) of | Home buyer under Real Estate project under section |
sub-section (6A) of section 21, ascertained by | 5(8)(f) of Insolvency and Bankruptcy Code 2016
the interim resolution professional
13. | Names of Insolvency Professionals identified to | 1. Mr. Narayana Kamma
act as Authorised Representative of creditors in (Reg. no IBBI/IPA-002/1P-N01072/2020-
a class (Three names for each class) 2021/13429)
2. Mr. Surendra Devasani
(Reg. no IBBI/IPA-001/1P-P00775/2017-
2018/11348)
3. Mr. TVS Siva Prasad
(Reg. no IBBI/IPA-003/ICATN00406/2021-
2022/14051)
14. (a) Relevant Forms and Web link hrips://ibbi.gov.in/home/download

* The Hon’ble Tribunal passed an order dated 16/02/2024 having some defects which was further been re
corrigendum order dated 11/03/2024. Accordingly, all the timelines shall be calculated related to pmces?

(b) Details of authorized representatives
are available at:

Physical Address:

1. Mr. Narayana Kamma
IBBI/IPA-002/IP-N01072/2020-2021/13429)
.Bangalore,Karnataka ,560055

2. Mr. Surendra Devasani
IBBI/IPA-001/IP-P00775/2017-2018/11348

560076

3.Mr. TVS Siva Prasad
IBBI/IPA-003/ICAIN00406/2021-2022/1405 |

from the date corrigendum order.

E-1807, Leo, Brigade Gateway Apartments, Dr.
Rajkumar road, malleshwaram-west ,Orion mall

1436, Anasuya Nilaya, 2nd Floor, 8th Cross, 10th
Main, BTM 2nd Stage, Bangalore, Karnataka,

Flat# C-339, Mahaveer Zephyr, Kodi Chikkana
Halli, Near Easyday, Bangalore, Karnataka, 560076
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Notice is hereby given that the National Company Law Tribunal, Bengaluru has ordered the commencement of a

corporate insolvency resolution process of the BEST GOLDEN DEVELOPERS PRIVATE LIMITED on 11/03/2024
(date of corrigendum order).

The creditors of BEST GOLDEN DEVELOPERS PRIVATE LIMITED, are hereby called upon to submit their

cN|aims with proof on or before 25/03/2024 to the interim resolution professional at the address mentioned against entry
0. 10,

The financial creditors shall submit their claims with proof by electronic means only, All other creditors may submit
the claims with proof in person, by post or by electronic means,

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice of authorised
representative from among the three insolvency professionals listed against entry No.13 to act as authorised
representative of the class of Home Buyers in Form CA

Submission of false or misleading proofs of claim shall attract penalties.

|
Pavitra S Vyas
Interim Resolution Professional

Bangalore Best Golden Developers Private Limited
[BBI/IPA-002/1P-N01144/202 1-2022/13844

Date: 12.03.2024
Place: Belgaum

IPA-002/

IP-NC1144/ |~
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THE NEW INDIAN EXPRESS

N MAHILA CO-OPERATIVE BANK LTD.

'é £ Head Office at No_14; South End Road, Sheshadripuram,
Bengaluru-560020, Phone | 080-2356222%/ 23460051

PUBLIC NOTIGE
R LB LIS NOTICE N TSI T Y MR DR POSSESSION NOTICE
lndtelbasdiipadrad BB cont M. SUMAIYA EARHEEN roscin o mvﬁfi:wm_m!@ Femones ML.C. ¥0. 6480/ 219 Possession of Immovable Properties U/S 13(4) of SARFAESI Act 2002 r/w Rule 8(1)
ﬂ:ﬂfh:ﬁ?ﬁzmri ri:;:: :ni::ful: wllhar?::s;mmm mmmw%uaﬂ m_ﬂa;ﬂw-; AND NI ﬂﬂﬁ_:i y | - Eﬁi&_;ﬂmﬁ:ﬁh ﬁm Whereas, The undersigned being the Authorised Officer of the Mahila Co-operative Bank Ltd., Bangalore under the Securitisation
gml*esammﬁaaﬂmw.ﬁ!;;l;;ﬂ 21, ﬂﬁﬁmﬁhﬁﬂ:ﬁﬂf mﬁ'ﬁimﬁﬁEW{ﬁmﬁﬂwﬂmﬁ MM _ HE and .Hacnnsiruntiﬂn u-f.F'rnanr_:iaI Assels and Enfun:em ent of Sacurity Intarest {SAHF&.ESEJ Aot 2002 an-::l_ in exercise of power {.Jrsder
parRone sppear hefuee o N0 ADDTIONAL S| |eoniinagar ngmsm“mmm jgaq,| [ minde i b gt the properties and the vight to 15 ot Pt e aned aboat 42 yeews, Bl section 13{12) read with Rule 3 of the Security interest (Enforcement) Rules, 2002 issued demand notice on the dates mentioned
Jm” “*!‘:*'! ""I 4 3 Dovanshali on date ofhoaring| b Sale acreemment dated 10.10.1990 of resdentia ﬁﬁ‘ﬁ*&“&“&ﬁﬁﬂfﬁﬁmm ;a'.'m' uﬂf&’gfﬂ'i-ﬁxﬁﬁm"&m below calling therein upan the within - named Borrowers / Guarantors to repay the amount mentioned balow within 60 (Sixty) days
m&amun“u:nﬂaﬂ::u:":ur:wm I 2 :ﬁamﬂng'mmﬁjt“&”ﬂ?ﬁ Mﬁ&ﬁ“ ']I;"“ g fict, LEAC blere i h‘lﬁﬁrﬂr Eaatgedon - ;B;[l:-:' S from the date of the said notice.
v Jurkgs & JMFC Court, Devanaball seadatiall vilage) Sliiaten st 4t Srods. O OMAORIER N B gty ek The within named Borrowers | Guarantors having failed to repay the amount, the Notice is hereby given to them and the public in
Sri Sugunamma, Advocaty Koussranagar, Malndahali Vilage, Kasaba Hami,| | AR persons Bavies) dlaiees in sespact of, agsinet o7 Lo the e s Wt Ak 1959, for e Aehe! o clsicteng general that the undersigned has taken the possession of the properties described herein below in exercise of the powers conduct
Eﬂ:ﬂ:ﬁfmﬂﬁm;;mp;ﬂ: it h ww';"fi‘f}_;“i“ﬁ{;ﬁ'&ﬁ;‘l%ﬁﬁ?ﬁ S utt e s o on him under Section 13(4) of the said of the Act read with rule 8 of the said Rules of the below mentioned date. The Borrowers |
PUBLIC NOTICE AMP Ward Mo 85, Mew HEMP Wad Mo X3 PID m]mdwﬁunﬂﬂﬂnw&nﬂﬁm;m'ﬁ “,:: ""f" E‘T ":"‘;1"-"’ '“‘;““‘I’”jﬁi“—" j‘;ﬁ' Guarantors in particufar and the public in general are hereby caufioned not to deal with the said property in any manner whatsoever
ra.56-27-29. Meds.riey East o Wast. [J8430y2 Feell. | clymis.o abjeetions, if g shal ba considared 5 waved B D e and any dealings with the property will be subject to the charge of the Mahila Co-operative Bank Ltd., Bangalore for the amount
This 15 edane and wihats il SO bor 13 Feat, Nerf to Soothe 20 Feel, alongwih balding, endov dicharped foresar and the cese will ke hagnd and 3 Toaiet 30-05-M40 e ; ' ]
bhat I'El'g' chent This uﬂmﬁ??rd -.'un.i'i?:;ﬂmuer i The founces may be relurt the same bo within 7| | determined nou acience. ﬁ:f: ?;fe mﬁ}[ﬂh- m.hirﬁﬁﬁ interest & other charges thereon.
may concern tat my cherd Sel. Keshava R, [days from this day o he uriersgred, HedSha will ;hmdl.rlli]?-r ha rn:'a.?:r!‘lll'rtsm‘é:ft:-nliu.r' nnghisthe e ' ]
S/ Ramachandrapes, Aged about 38 cars, il T A Given sk iy e e the seed o Be Dot Ihis 31 o Date of Date of Amount
EJlHI.MBTaIi!;LiEI:uII:&EEIH:PJIE.H:EI: b by mmmmm”ﬂ:ﬁ:ﬂ By Chl e 120, Hm:;ﬁw St No Mame of Borrowers/Guarantor Descriptions of the Property Demand | Possession | Dutstanding
avanahg H. L Covert, Bengabury ! m L’ ]
e s o i Aaany ] | MeceAth s et AN Contple: | | i A DAL, s s N S 518 i B, S sk el Gt 1, |SmtH kka, Wio, G Mo, 42.| All th i b mﬂc:ﬂ:unz-t 06.03,2024 ﬁl.:.l E:
main, 15t r. _ tl . . |Smt. Hanumakka, W/o. Gangappa, No. 42, | All that piece and parcel of Immovable property | 01,01, .03, c. No.
§F1i-:%fla‘hﬁn"a??1:; HEI.FIIu.ﬂ'n'-anhm .E[,:'\Eaupr Bangalone-32 Mb, BE543E010IE9 2027000 BEALORE-SH] 115 Bickmason Road. Wi Bozd, Basgalons - S68042. &th Cross, Kenchenahalli, Rajarajashwari g&llﬂg Ni&:g witr‘_- gra,:,:jd&ﬁﬁglﬁhbﬂdlr:qg 3|:;E:E‘|mr‘-gf 167
ana 0. Yenkat aEpa, sRpa ~ER e Q. P SLaT In d LiR Lo
?;123W1Bsﬁau|;ﬁ aﬂ%imﬁiﬁlﬂﬁ' ARM-1 BRANCH :ags:sl ii?gii?a5&$§$.|_ﬁte Yellappa. Kenchenahalli g‘ufillager. comas under GCily 34 :25'3'52{_
Kuradsr Hans, Divarhalli Taluk, Bangalere anara Ban ; -3 Ly | Muncipa ajarajeshwarinagara,  Kengeri o
’ m ﬁm C Bank Znd FI Mo.B6, § T Mo: A2, Bth Cross: Kanchenshati | uncipal of # SEhwannagar. . Refger as on
Rural District. E i “M Gﬂé"s dnﬁ ’ i:"ﬂ“‘?;'fiﬂga‘_’lﬂﬂ Rajarajes:hwar naga;a E_'&”ga‘um sgonga | DU Bengaluru  South Taluk, Bengaluru, 31.12.2023
I any third partyis Person/s haghave any g’ﬁ'ﬂ"‘“ <. Road bangaiore- ! ' z presently situated at 8th Cross, Kenchenahalli, & f 2
m?&ﬁbﬂm:lﬂm mﬁlﬁl‘?}:m {A Gowarnment OF India Undertaking) PH: 0B0-25310066 /| 25588642 2. Sri_ M G Kumar, Sio. Gangappe, No. 42.| Raiargjeshwarinagara, 19th  Ward, Benalury, pl?:t:lrl:;m
are hear by requested to e the : oigctons o Head Office; Bangalore E-mail: ch2366@canarabank.com Bt Crogs, Kenchenahalli, Rajarajeshwari| Meazuring East to West 30'-0" and North to South and other
TR T SALENOTICE | Nagara; Bengaluru-560008 40.0" s having a total extent of 1200 squere harams.
¢ 10 the financial  inbut d
;nimm émn'.??mu,é!mmﬂim SAL E HnTl CE feets and bﬂundeff on the : Easl by @ Pn:-r.-er!':.:'
gmﬁﬂhﬂ Wﬁﬁﬂﬁﬂrﬁ A’gﬂgﬂ E-AUCTION SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES UNDER THE SECURITISATION AND No: a1, WES[ by : Property No. 44 North by :
the under mt address witkin 10 days RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT, 2002 Property Mo. 28 and 27, South by @ Road.
If;mnmaiﬂu;-_:amm_tdt’_mmm s READ WITH PROVISO TO RULE ﬂ[ﬁj OF THE SECURITY INTEREST (ENFORCEMENT) RULES, 2002 2, |8mt. Kathyayini G M Do Late AII_That pi‘ede}e and pari_:;I of Ilmrgﬂjirjl:ule property | 01.01,2024 | 06,.03.2024 fgt:ﬁ%
no valid cRaimy/obnections. am race 8 e : , : Venkatachal , Mo.71, 14th Cross, Near| being land with residential building bearin .
undgrsigned =5 afaresaid, rnlrr clignt shall Motios iz kereby given to the public in general and in particutar to the Borrower (s) and Guearantor (=) that the below descnbed 5?” inihu:fpﬁhursh Gangm:-::ﬁah:;r l{har?exhumarr Mo 42'_53 Aear L;w?f&rupalyg
mﬁgﬂﬁlmﬁ,ﬁfﬁ Eaf:,;a'i’,ffﬂﬁmr; immavable property morigaged ko the Secured Creditor, the Symbalic possession of which has been taken by the Authorised Ee;ngaluru Sath, EIEng-Ellfu -BED 039, | then House List No 323300 of Gangondanahalll i 5[:5653!
one el s, P vy mannes of right or ciaim or Officer of ARM-1 Branch, Bengaluru of the Canara Bank, will be sold on “As is where i5°, “As is what is®, and 1. Smt, Jayamma G, Wie Late|Village Yashwanthapura Mobll, Bengaluru North 3132 *2023'
Inmﬂmﬁ:ﬂ:&ﬁﬁ;ﬁﬁmhmpem' “Whatever there is™ on 30.03.2024 ﬁﬂﬁ-l}#.thHWAH]. wmﬂmwﬂfnﬁ-#iﬁﬁ.ﬂ.m.ﬁﬁ' with further inferest Venkalachalappa ' Taluk, Prasanily Corporation Mo.7 registered in lillll.i;ﬂi flﬂrlh'&,r
A St plsce s o il g anvd cost thereon due to the ARM-1 Branch, Bengaluru of Canara Bank from (1) Mis, Ambika Electronics Ground Flocr 2. 8. G. K. R am;p riya, Sfo. Ashwathayya| FID No.40-83-7, 14th Cross. Gangondanahalli intarast
besring properiy besring Sy. Mo gax; Mo, 952, A Sunder Mahal, 1dth Cross, Hoskerahalf, Girinagar, Bangalore-560085 (2) Mr. Ramesh Althal Sio Srl Bl are regident at r~t'|::. 71. 14th Cross | BEngaluru  City, BBMP  Ward No.40(132) and other
:5:::]":?; iﬁ;““'ml“:-‘:’hu?ﬂ K Venkatiraman Aithal, B5, Yikthi, Avalahali, 3rd Stage, Girinagar, Bangalore-560055, {3) Mr. K.Shantharam Holla Sio Near St. Anthony Chuech Gﬂ.néanﬁanahailix Benagluru, Measuring East to West 30'-0" fts and charges.
““5“,:“_ Both are E,t“um at Achuia Haolla, B 202, Ashwini Apariment, 14 Ring Road, Banashankan, 2nd Stage. Bangalore-360070, (4) Mr. K.V.R. EE;r-:gaIF...lru d ok Eengallum-ﬁﬁ{l ok '| Morth te Sowuth 80°-0" fts, having & total extent of
'"":};'E%.ifﬂ'.',“" Eﬁaﬂﬂrﬁn_&gli- Somayaji, 97, 3rd Main, 4th Phase, J.P.Nagar, Sarakki Doliar Colony, Bangalore-560078 (5) Smb K.Veena Wio ' ' 1800 square feets and bounded on the ; East by
"‘“’E'_,_, mﬁ"‘m;"“'"mm'm' FirtE MrH VR Somayafi, 97, 3rd Main, 4th Phase, J P Magar, Sarakki Dollar Colony, Bangaore-560078 (6) Mr. Sri. Sadananda : Road. West by : Property No. 43 and 52, North
Y5t Flooe. Abby Complix, Above Ui Bank; Maiya, S/o Late PYN Maiya, 342/20 Shanthala, 1stB Mainfoad, Jayanagar West, Bangalore-82. by : Road, South by : Road.
st oo, Civmetcle ok TN The Reserve Prics and Eamest Money Deposits detalis are 25 under & the Eamest Money Deposit shall be deposited on or 3.. [Smt. Padma .R, Wio. Late Guiupathi, Al thal piece and parcel of Immovable property | 01.0%.2026 06032024 | Alc. No.
before 28.03,2024 at 5.00 pm by way of DD favouring Authorized Officer Canara Bank ARM-1 Branch or through onfine No. 8, 1st Main, 1si Cross, Near|being land with residential building bearing Site =513
payment 1o Account No, 209272434 {IFSC CNRBO002366) i as under, [%. in Lakhs) Basavanna Temple, Kamalanagara,|Me.8 of Layout formed by Govt of Kamataka =
PUBLIC NO Lot Resarve EMD  |incremental Bengaluru-5860 079, Gy, Mot ST 0 Shiegunvanahi) 21,08,159/-
I 5 o i generet Fotae Gt my et Mo Description of the iImmovable/movable assets: e | Kt | vakssat Bid 1. Smt. Lathamani .B .8, Wio. Srinivas 3;.'33,&' ;;ﬂﬁz:[h%i?;ir;?ﬂh ﬁ:ﬁﬁgal::;isiﬂgz 5 ?Fg 3323
Kir 2hyam Sundar Residieg at 5328 Sangay 3 G, 2 S8rl. Srinivas .G, Slo. H. B |, pip Mo 16-87-8. Survay Mo.30 and 371, 2. :
Mivas, 2nd Floor, Near KNE Trust, T i 0 s Gurupathi, Both are resident at: No.8, 1st| saneguruvanahali Hamalinagara Layout, o furﬂlﬂr
Eﬂea“ri'd”'ﬂfﬁ'ﬁa' gi"l’fl"fﬁﬁgwwhﬁ Residental Property Site No. 14, Old Sy.No. 55, pl.ﬂ'H:'- E?JEE‘H'“_"Q- Flats No. B- Main, 1st Cross, Near Basavanna Temple. | Bengalurs City, BEMP Ward No 18, Banaglury, 3:1;5;::&'.
I | = rh‘“:ﬁ'l E Bl
Mrs 5.0, Chandraprabha, dated 1614/2023. B- i 2z, B Bhﬁli_: Eﬁ?ﬁﬁ;zmglﬁﬂﬁ E"E-ME:I:;E:{’:I. _%ﬁﬂlnﬂﬁifﬁé?;% T155.00 | 1550 T1.00 Kamalanagara, Bengaluru-560 073, Maas uring “EEE-IZ to West 27°-0" fls and Morth to charges.
[ B243/2025-24 at Sub-Registrar of Rajajinagar, wﬂ & : i tege. o i CAng South 29°-0" fta, having a8 total extent of Y3 square
Futher M Styam Sundar had enterad nto Joint| | | mnfﬁng 2 DEnane off SERTITAMIA 78 e 160 25 8, 1130 feets and bounded on the : East by © Property of
Development Agreement dated on 1ith | Residental Property Slfe Mo, 94, Old SyMo. 53, PID Mo, 55-122-1472, Flats No. A- Yellappa, West by - Road, North by Propeny of
February 2024 wilh AUSTINE ROLLS MDA 5 201, & Block, Second Floor, Ashwind Apstments; Mo. 14,100 feaf Ring Road, Near F116.00 | %1160 71.00 Venkatappa, South by - Common Passage.
PRIVATE LIMITED reprasented by its Managing Devegowda Petrdl Bunk, BSK 2nd Siage, BBMP Ward No. 132, Bangaiore-550070( = " o o . Sdi- Authorised Officer
Date : 06.03.2024
Direcior Mr.Margunath.C, heving its office at # stanging inthe name of K R Somayajianc 3mi K. Vieena, Ares 1337 30 S.ft ~ ] Place : Bangalore Mahila Co-Operative Bank Lid. Bangalore.
i Besione SHSS. 1ot Site No. 53-7A34, 5374, 5268, TSNo, 15TZTAIA 15T2-TA3B, 1573108 o e Terata T e e o T T T T T =
having any Ty o rights, claims. title, 4 | kodigiali "ﬂlla_cge. hﬁngak&ﬁ?ﬁﬂﬂ;inﬁﬁﬂenmﬂmﬂvﬁm Lend standing in| 23500 | £2350 £1.00 - Circle SASTRA Bangalore :
Interest and any documents gver the same or the narme of Sri. RamesiAithal and Bri. K Santharsma Holla s : b I" l b k Mo.26-27, Raheja Towers, {I Floor),
any obgection of the said frarsaction 1he same Residental. 3ite Mo, 5, Caried oud of SyNo. 2312 of Mayagananahalli Village, 2 puan ﬁﬂ |ﬂﬂﬂ nn M.G. Road, Bangalore-560001.
0 ey ﬂt’iﬁﬁ"_:"‘.":'f the sald transachon e 5 |Rasaba Hobfi, Ramanagaram Taluk, VP Katha Mo, 571-5-2813, Measuring 3000 €460.00 | T.16.00 £4.00 . Tel No. D80-25095087.
S ﬁmmﬁ ?'L “'“Ei‘,ﬂﬂ E"ﬂ.ﬁ"ﬁ Sq.ftstanding in the name of 5ri. Ramesh Aithal and k. Shantharama Hola. ' :
I ; Known encumbrances, if any: Nottothe knowledge of the Bank. e

publisking this mobee | Rilng which  saxd
transaction wil be completed as as @ Ko
Chipclion & recaived from: any ars and-any
cifjeslion recaived  themaafler will nol be

SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES

E-Auction Salae Notice for Sale of immovable Assets under the Securltisation and Reconstruction of Financial Assets and
Enforcemant of Security Interest Act{SARFAESH, 2002 read with proviso to Rule 8 (6] of the Security Interest (Enforcement) Rules,

For defailed terms and conditions of the sale please refer the Enk “E-Auction” provided in Canara Bank's website
{werw.canarabank.com) ormay contact Chief Manager, ARM-1 Branch, Bengalury, Canara Bank, Ph. Ko 8627872628 and ofher
contact Mo, 3r. Manager mob. ne 8448507473 during office hours on any working day.

coeiskdenad | Date © 11.03.2024 Sell- A 4 Off hotice is hereby givan to the public in genarsl and in particuiar to the Borrowaris) and Guaranion(s ) that the balow described immovable property{ies)
SCHEDULE PROPERTY Place: Bangalo 5 EMIINMB h o mortgagedicherged to the Secured Craditor, the constructive/physicall symbofic possession of which has been taken by the Authorised Officer of the
All the Pieca and parcal of the [and of Proparty sl e o i Bank! Secured Creditor, will be sold on "As s where 18", “As i what 3", and “Whatever there is" on the date as mentionad in the tabie herain

balow, far recovery of is dues due to the Bank/ Secured Creditor from the respactive Borrower (5) and guarantar (2). The resemne price and tha
garnas! money dapositis manticnad inthelabla below against the respacive properias,

( The auction will be held on 28.03.2024 from 11.00 AM to 05.00 PM )
SCHEDULE OF THE SECURED ASSETS

Begring FiZ Mum. 8-2-26, Siusted af 2nd
Cross, Srrampiara., BEMP Mew Ward Kum 76,
Bangalore, Formery Mosth Porfion of Municipal
M 26, 2nd-Gross, Srirampura, Bengaiun
City, Measiring Eastio West 30 %eel and Momh
ko South 100 Feet, Tolady measuring 300 2q /&,

FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation & of the Insolvency and Bankruptcy Board of India (Inscivency Resclution Process

ik e for Lorporate Persons) Regulations, 2016) Si.|Branch Name : A) SARFAESI Details | A) Reserve Price
West h’; . Privafa Pmﬂ: FOR THE ATTENTION OF THE CREDITORS OF BEST GOLDEN DEVELOPERS PRIVATE Mol Branch Contact No 3 Description of the property Possession B} EMD
Norhby @ 20d Cross. LIMITED { NO.8, TUMKUR ROAD NH.4, YESHWANTHPUR, BANGALORE, Alc Name : B) Qutstanding C) Bid Increase
o . SR GANGADHAR, Ahocate KARNATAKA, INDIA 560 022) AleNo Amount in Rs. Assiant
2, Dppasile KIADE Buldng, Near Paenya RE'L EUANT PA' RTIC U LARS L ol 47T 12th Flaor in 70 Biock with super built up gres of 894 5q, ft + 188 sft. = 1A 21 052023 Hs. 50800000
Sub-registrar Ofoe, 14t Cross, 1. | Name of the Corporate debtor BEST GOLDEN DEVELOPERS PRIVATE LIMITED Mob I"[ﬂ 985301 1082 sft. Proporticnate comenon area and one covered carparkingin|  Physical Rs. 50,000.00
Pearya 2nd Stage, Bangalore-560 058, - - TR P e ; , basement in the rasidentiai apariment complax known as Provident [B) Rs. 64,81,362.70
<o Wbl SHSSIALE | 37 TR 2. |Date of incorporation of corporate debtor | 11212011 «E-JI Tt Musanir sio Kaieel T) sunworth on the land bearing Sy. Mo, 1 o 28 of Venkatapura Village, | Plus interest and other
Date: 1200302024 Place : Bangaions 3, | Authority under which corporate debtor is : _ i, Sl Musavir w Kengeri Hobdi, Bangalore South Taluk bounded on the East by @ 2 {charges from the date
I ; Regisirar of Companies-Bangalore : : :: sz :
noopovted regisore il Ao FIMBAMCS |21 2o oot Dl e Yot o e
um.n: Hﬂn{:E : 4. |Corporate Identity No. of Corporate debtor  |UTD100KAZD1IPTCOR16T4 and South by - Virushabhavathi valleyistreet and private property.
Ml ook gt 5. |Address of the registered office and principal [No.8, Tumkur Road, Nhd, Yeshwanthpur, Bangalroe, 2 [BegeoreElechoncaly | Allthat piece and parcel of the residential Fiat bearing No 126, Khatha |A) 13(2) 15.12.2018 | Rs. 57,38,850.00
years, 5o Late, Krishna Aeddy Aegala & %, Office m EITE'}':I of CL'IF[JGEI'E['E dehtor Karnataka, India-AE0002 Lol ld- 423820 Mo 189B4/294 situated at First Floor in the Apartman? known as 1304) 28.05.2017 Rs. 5,73 B885.00
Fagfurami Reddy Vasipalk, Aged s0ul 53 years, 5 linsal date radiol Mob No. 995200203 NISARGAKEERTHANA builtin Schedule A property measurning 1417 Symbolic 3. 50,000.00
5o Late Deckshs Reddy MasioalF both ane Bt - [Insoivency commencement dale In res 1) : i , miet square feet of super bullt area and proportionate share in commen [B) Rs. 42,72,583.00
Mo 5, Korvela Homes FF3, 7 Main, 18" Lenss, corporate debtor 16.02.2024 {comigendum ord receivedom 11.03.2024) 5 RAV KUKAR areas such as passages. lobbies, lifts stair cases and other areas of | Plus interest and other

E.TM. 2" Stage, Sannenhatta Roee. Bangalors -
SBI07E, Tor the purchase of the properly T
diescribeed in S schedus hgmzin below, Tron B,
D krishrdppa, Aged abous 77 years, Sfa Lale.
Dasappa, Sme, Smwbhagrak., foed about 51

AL No. 123830051 390 common use, together with car parking area inthe basement ficor and [ charges from the date
bodnded on the East by — Fiat Mo 127, West by — Open 1o Sky, North | of NPA

by- Flat Mo 128 and South by — Corridor.
All that piece-and parcel of the residential Flat bearing No G-27 [A)13(2) 15.12.2016 Rs. 56,65,950.00

Estimated date of closure of insolvency|07.09.2024 (180 days from the Insolvency
resolution process commencement date i..11.03.2024 read with order
dated16.02.2024)

3 (Bangalore Electronic oty

years. Win . Nagaraly, Daughter of 5D : : 571800 situated &t Ground Floor in the Aparment known as NISARGA| 13(4) 25052017 Rs. 5.66,595.00
et oty | [ g G e Reaisiation No. IBBIIPA.Q2IP NO1 1442021-2022 ek e OG22 e Mool e e i sl sl S IO L v I Ly
mf' Eﬁ::;“gﬂ:ﬂ:&iﬁﬁﬁiﬂ;ﬂ: resolution professional 13644 Satiashiva R ;: pgsmsggggmlgi;b?gil?ﬁs sfa?rp:a;gggrgd Dtirgr;reﬁj:;??m;ﬁinsj%: P:Lllusﬂ‘i}:ter&ii and other
e R e R TR s vt e o "o e ot

it e e et sy o b nding b as registerad with the Board, Dr5PM Road, Khade Bazar, Shahapur, Belagavi-580003 24 and Sousth by — Fiat No G-28.

appose the purchzse of the scheduda property in email: c:spaviﬁrawas@gmail.mm

4 [Bargaiee Elclrons: aly All that piece and pareel of the residential Fiat bearing Mo (3-24 Khatha [A) 13(2) 15.12.2016 Re. 54,43,200.00

EJ;T&".‘?J.]Eﬁ“&h"éﬂ-”éﬂ&&?ﬁ&;ﬁﬂi 10, |Address and e-mail to be used for correspondence| Address: F-1, Manoj Arcade, Guruwarpeth, Tilakwadi, {4 123800 No 1984/994 situated &t Ground Eloor in the Apartment known as|  13(4) 25.05.2017 Rs. 5,44,320.00
i suppeet of thair clam 1o the andersigne. with the interim resolution professional Belagavi-530006 MISARGAKEERTHANAbuiltin Schedule 'A property measuring 1344 Symbalic Rs. 50.000.00
Within 15 days from the dae of pubication of email; besteirp@omail.com ,IHuh o, 9962022231 square feot of super buill area and proportionate share in commaon |B) Rs. 39,48,374.00

this nofice, faikng which my clisnd wil be advised asi R greas such as passages. lobbies, lifls stair cases and other arsas of |Plus interest and other

25.03.2024 , to be read with first provision to Regulation
12(1) of IBBI {Insolvency Resolution Process for
ciaims subsisting agained he sehedule prapisty, Gﬂmmﬂ#& Femnn} Hegmatmn Eﬂ 1 E
- THE SCHEDULE PROPERTEES:- -

liem Mot Al ®at piece and parcel of the 12.|Classes of creditors, if any, under clause (b) of Home buyer under Real Estate project under section

10 peoceed and compiste She purchase of the sakd 11.| Last date for submission of claims

property o Une bases Whal therd s o valid

AiC No, 1238300521444 comimon use, fogether with car parking areain the basement ficor and {charges from the date
bounded on the East by = Flat no - G-23, West by - Flal No G-25, |of NPA

North by- Comidor and South by - Vacant Space
All that piece and parcel of the residential Flat bearing No 324, Khatha [A) 13(2) 16.12 2016 Rs. 54,43,200.00

& Bangalors Electron city

vl NORTHERM PORTION of residel % : : ol 4 Y i i i a4y 2e.05 2017 Rs, 544.320.00
_ ub-section (6A) of section 21 ined b Cad I 423820 Mo 1984/994 situated at Third Floor in the Apartment known as|  13(4) 3,44,
Property beanng SITE Mp.21, an measuring tﬁh El? interim rifs ﬂf;ll.ll;:ilﬂﬂ prﬂl‘assait;r? :‘i': ertained by 5(8)(1) of Insolvency and Bankruptcy Code 2016 Wab Mo, 96702723 MISARGAKEERTHANA builtin Schaduls "A propesty measurng 1344 Symbolic Rs. 50.000.00
iﬁ: r’“‘ & mun;m'? :Eﬂmu" “fx e square feet of super built area and proponionate share in commen (8) Rs. 41,71,701.00
e 31 ik AN} Faraps 13.|Names of Insolvency Professionals identified |1. Mr. Narayana Kamma Nancatumar areas such as passages, lobbies, lifis stalr cases and other areas of |Plus interest and other

Ho.B1/T, peevious Datarahalli Hagarasabise
Division Mo.18, CMC Kalka No. 173, presanty
cames andarfhe Arsdiction of Bryhat Banpaiors

A Mo, 1233300521508 comman wse, logether with car parking ares in the basement fisor and [charges from the date
bounded on the East by - Fiat Mo 323, West by - Flat Mo 325, North |of NPA

by-Cormdor and South by - Opanto Sky.

to act as Authorised Representative of | (Reg. No. BBIIPA-D02p-nol072/2020-2021/13429
creditors in a class (Three names for each [2. Mr. Surendra Devasani

B R R i A R
R A .

Mananagars Poflke, Ward We.39/Chaidas-andrs, (Req.No. IBBIIPA-QQ1/IP-POOTTS201 720181111348

. class BN | — :
e oty S 3. Mr, TVS Siva Prasad 6 |BengaueElechoricaly | Al that piece and parcel of the residential Flat bearing No 226 Khatha |[A) 13(2) 15.12.2016 | Rs. 37,30,000.00
Sitwated at NAGASANDRA VILLAGE, (Reg.No.IBBITPA-D0GACAINOC406/2021- 2022114051 Sl Id: $23820) m?s ; iﬂéfgé Esg}?ﬁ?q Ethalllaga%d Flgnlr ir}a the Apartment k_rsmtrﬂma? E‘M ]5%_.@5.201 T :s. gh?gbzﬂﬂg;m
Yashwanthpars Hobl, Bargalors East Talk, i , — , , . : uiltin Schedule *A property measuring 1 Symbaolic s. 50,000
MeRsrEs an extert of Easl 1o West 32 fesd and 14.! {a) Relevant Forms and Web link hifps:/fibbi.gov.inhome/download }S'au:pﬁmmmﬂ 10 1afa Taoh 5 SURKE LR Bhas 2n BeSEHIanen. Shace: 1 samomesi Y s, 38,09 (.05
Rorth 20 Soulh 33 beed, tocal in ak 1066 Square b} Details of authorized representatives are  |Physical Address: i areas such as passages, lobbies, lifts stair cases and other areas of |Plus interest and other
fesl, Vacanl anea, with 21 right of easements () available at: P {. Mr. Naravana Kamma AIG No, 1233300521437 Comman use, logether with car parking area in the basement ficor and {charges from the date
aggurtenances either ater! patant attached to the Vahiaie gl s ol : ; bounded o the East by — Flatno - 227, West by — Flat Mo 225, North {of NPA
- Aemaining portion of same ite Hﬂ‘? Sinrth E-‘lﬂﬂ_ . Leo, Enga::lt': Gatewar_.r I':'l.FIEI"IETtEI'!TE-. i 1 Encumnbrances : Mo such information hnnwnmmeheslnfhnnwlﬁdg&ﬂfﬁuthunted Officer. The bidders are requested ta do their own Due Diligence.
by Remiaining Southem Portion of same Praperty Dr. Rajkumar Road, Malleshwaram-West, Orion Mall 'fTERI'l'IE AND CONDITIONS OF E-AUCTION SALE : 1. The sals shall be subject to the Terms & Congillons prescribed in the Securily Intatest {Enforoanment) Rules 2002 and §
bearie) Gite Ne 21, Bangalore, Kamataka-560055 # 10 thee fnliowing further conditions. {1 The auction sate will be "online through e-auction” portal hitp:liweane. mstcacommerce.com. 2. Tha interding Bidders! Purchasers are :
lem Mad: Al #hal piece and parcel of the ' ; ¥ racuested |0 register on portad [HEps wanw metcaustion com) using thel mobde nursber aod sradad, Furthes, they se requested ko upload requisite Y0 docurments, Once §
mmoyate . residential Property bearng SITE 2. Mr.Surendra Devasami - g the KY¥'C documents are -*errﬁec by g-auction sarvice provider (may take 2 working deys), the intending Bidders! Purchasars has io ransfer the EMD amount using enine meode

| usl‘ i% Cziodsat EMD Wialied badore (Ped cealiclion Date s fin e he portal, The ragistratan, verfication of KYO dacuments and s lor of EMD 0 wals! sost b coanpleied wus |I 1
§ | advanca. befora aucton date. 3. Earmest Money Daposit (EME) amount a5 menticmed sbove shall be paid ondine through 3 mede | 6. NEFT! Cash! Transfer [After generation -
g ot Chaiians fam (hilnS s resicecomimaros ot in bidders Gichad B0 Watst NEFT fransies can-be dore 1rsm sy Schesdidesn Cormmescial Bank, Bowevst for Caghd i
- Transfar tha biddar has fo visit Funjab Mationa! Bark Branch. Peyment of EMD Ty any cther mode such as Chaques will not be ascepted. Bidoers, riol depositing the reguired §
E’-‘ID ortlirnge, will e Do dillevaced 1o patlicipuale: in b e-auction. The EarnestBondy Deposdied shall nol bear sy inleeds), 4, Platioim (hitpswenel mstcecommerce.cam) fore- 1
i Auv;t:—:n"- will e prowided by e Arection sanvice providar WS MSTE Linited having its R{—gr&ﬁn&d office at 225-C, A.1.C. Boss Road, KolkateFO0020 {contact Phone & Toll free ]
I Mumbers 0TR-4107241 2/ 4117 413 of 1800-103-5342), The intending Bidders! Purchasers are reduired ko paricipate in M e-fution process al e-Auclion Service Broviders s
3 wehsilg hitpsiwww. msicacommersa.com. This Service Provider will also provide o =-"-E- demonsdraton! fraining on eAdction on the portal &, The Sate Molice conlaiming the '
1{'-e_1-.¢".-e"= ral Tesmms s Dondibions of Sale-ig available § published &3 ihe fellswing vwebisitea wei "bi!:gP' prtal 1) Rtps:iiwrarvibapian (2) httpsleprocure.gov. |I‘h-¢p-1.lb-l|$ﬂf.ar}p H
1{3) httpiiiwwrw.mstcecommerce.com/. {4} www.pnbindia.in, 6. The intanding participants of e-suction may download fres of coat, coples of the Sale Motice, Terms &1
# Condiions of e-zucdion Help sl on arecaiionat part of e fucloey reiabed 10 his eductsd [om & -BiFm IBAFT el ks o a7 Thi ﬁ'ﬂﬂut’lﬂ Eiddars ! :
ey srchasars are requested 1o register on sortal ihtps e mstcauction. com | Using thair mabile number and emaili-d. Further, they will upload the requisite ¥KYC docemants.
g i e BOYC dodumasn 15 art werilitd by e-auclon service provider (may lake £ working days e intending Bistess/Purchasrs has o rangfer i EMD arrount ugig oadies 1
- snode inhis Global ERMD Wellet, Dnty after hensmg sufficient EWMD mhis Wallet, the Interasted batder will be 3h8e 1o bid on the date of a-aucion. 8. Bidder's Global Wabel showid | i
3 have sufficent balancs (>=EMD amount) at the time of bidding. 8. During the e-auction, there has to be a minimum of one bid Increment and bidders will :
1 be allowed to offer higher bid in inter-se bidding over and above the last bid quoted and the minimum increase in the bid amount must be as -
mentioned against each properties to the last higher bid of the bidders. Ten minutes time will be allowed to bidders to guote successive |
- o higihver bid and if no higher bid is offered by any bidder after the expiry of ten minutes to the last highest bid, the e-auction shall be closed. 10. !
.l i the responsibikty of stending Bidderfs) to proparfy read the Sale Notice, Termis & conditions of s=auction; Help Manual -:u'*aparat*:-:rra" part of @-Aucton and fofiow them §
-alrrr,, (1} in case of any dificully or need of assstance hedore o during e-Austion process may contact autharized representative of cur e-Auction Service Provasen i
i -.h*l::n W msicecommence com/): Details of which are available on the e-Auction portal. 11, After finalization of a-Aucticn Dy the Awihorized Oficer, onby successhl biddar :
E il e informed by cur above referred service provider Irous SMS emai, (00 mobilenod emall address given by then regstersd wih Be sendoe pravider). 12, Tha secared
y a5l wilk not be sold bidow the reserva prce. 13, The successful bidder shad feve to deposit 25% (banty fve percent) of the bed snount, iess EMD amoond deposited, on the -
1 e day or nal laker than fhe sextworking day ard the remaining amoenf shal be paid wilhin 13 daws fram the dale of auchion in the Toam of Bankers Chegue Demand I;haﬂ:
luabueﬂ‘ by a Scheduled Commerctal Bank draws in favour of “The Authorzed Officer, Punjab Mational Bank, Ade [Namea of the AC) Payabie &t Bangsioee. In case of failura to |
¥ et e amonks &% above within the slipulated time the amount degesitesd By sugeessiul bidderdall he Fefried i the Bank and Auttcrized Offcer sl haoe the liberty Lg 1
: conduct a fresh aucticn’ sale of the propenty & the :haral.lllng bldder shall not have any claim ovar the loreited amount and the property. 14, Payreent of sale considersiion I:::,' i
i the sLGoess i tmﬂcJ-::f e Wi rsanie i e ssidiecd o TONS under Sendlice 194 18 of Encorme Tax Ac] 19671 #wd TDS i dobe made boethe sogoesaiul Bidder onbyad the e of deposit 1
Eﬂtr}" Mo.10. tu::!:'*emalnlng 75 % of the bid amounttfull deposit of BiD llan‘:n::-unl: 15. The Authorised Officer reserves the right 1o accept any o raject afl bids, if not found acceptable or to )
: . : : : : : : ! postponalcancal .-a-:]ymm-ﬁc:mﬂrimp arwary the jerms af e auction at any lire withoul assigning any reasan whalsoever and his decision in this regasd shallbe Fagl 16, The
The financial creditors shall submittheir claims with pﬁ}ﬁf h!lr elecironic means ':'nl!l"' All other creditors mmay i sale certficate shall be issued i tha favour of successful bidder ot seposit of full bed amount a5 par the provisions of (e act; 17, The properliss are being sold on “AS 151

submit the claims with proofin person, by post or by electronic means. | WHERE IS BASIS and "AS IS WHAT IS BASIS” and "WHATEVER THERE IS BASIS™, 1B, The parlulars of Secured Assets specifed in the Schedule hereinatiove have §

; X : : : P i} . gl statad to the best of the information of the Adthorised Officer. but the Avthurized Oficer shatl not be answerabie for amy ermon, misstaiersent o armseson in this 1
A financial creditor belonging to a class, as listed against the entry No.12, shall indicate its choice of

Fﬁf‘l‘nlal vetinn, TO FLshall be (e responsibility of the Dithiess [0 sspect and salshy themselves aboul e assel and spedfeation before submalting e Bid, The Digder inspect :
authorised TE[JTESEniﬂti'U'E from amang the three mﬁ'ﬂh"ﬁ'ﬂﬂ}‘ Pfﬂfﬁ'ﬁﬁiﬂﬂﬂh listed against En‘tﬂl' MNo.13toact { the property in consultation with the dealing officiai as per the details provided. 20. Alislatutory dues/atiendant chargesicdher dues including regisiration charges, tamp duty. 1
as authorised I'EWE’SENEH‘-‘E of the class of Home BU].I'EFS in Farmm CA.

HooH & 214, Assessment Nob17, previous
Kalha Me 325, Presenl Katha Wo 18, 04
Ho.261, Hew Mo. 174, Dasarahalli Nagzrazabhe
Divizion Mo 18, CMC Katha Mo, 173, presanty
Omes undertheJuriciction of Bruhat Bangaioes
WMaharacara Palike, Wiard Ha.
Mew Municipal 174 and e having BEMP mam
Ro 74517 & 21 & 214, PID Mo 039-WiiGS-
148 D39-W0101 -6, Situzted at MAGASANDRA
VELLAGE, Yasmeanthpurs Hobll, Bangstors East
Tahsk, & measures an abent ol Exsl o Wesl &2
{eet and Morkh 1o Seath 34 feet. total in 2l 1088
Sguare Peat, Vacanl zea, with all right of
eazemenls appurtenances effher |atent paten
amached to e schedule property and boumded
&5 folknes  Easl by ; RODAD, West by © Privale
Promerty, Moeth bys Property beaning Site Ho 21,
measuring 26:x32 feet South hy  ROAD,
e He3: Al Hab pisce and parcel of the
mmemoveEse NORTHERN FORTION of residental
Fropesly hearing SITE Mo, 22, ASSESSMEN
Ho.51/7, previous Dasarshalli Magarasabie
IDivision Mo18, CMC Katha No. 173, presently
comes under e Jursdiction of Brubat Bangacer
Matianazars Faive, Ward B30/ Chokkazanira,
Kew Manicipal 1742, 20d s having BEMP
Kalla Mo 17452-22, PID Ho.030-Wil165-9,
Sitwatsd at HAGASANDHRA VILLAGE,
‘Yashwanthpera Hool, Bangalpre East Tawk, A
MeasurEs an extent of Exstin West 32 feet and
Horth b South 33 feed, bt in 38 1056 Sguare
fent, Wacanl ses with 8l right of easemants
Zppurierarces eifiEr latend patenl attached o the
sehadule property #0d hounded as ffows:East
oy RORE, West by Private Hrogery, Borh Dy
Private Property & e aFer Site No.23, South
InrRerraining SmAhern Porlion of szme Froperty
fEaring S8e Mo 22, aa measuring Tx32 fest
M. M. Srimivasa, 84 LLE, Advocale
P12, Opp Gracte, Thavarekere Mz Foad,
5.6.Pafya, DR.C Posl, Bangsiore-550029,

IBBIIPA-O0/IP-POOTTSI2017-2018/11348)
1436, Anasuya Nilaya, 27 Floor, 87 Cross,
10" Main, BTM 27 Stage, Bangalore,

Karnataka 560 076
3. Mr.TVS Siva Prasa

IBEIIPA-D03/NCAINOD4DE/2021-2022/14051)
Flat # C-339, Mahaveer Zephyr. Kodi Chikkana
Halli, Near Easyday, Bangalore Kamataka 560 078

* Tne Hon'ble Tribunal passed an order dated 16/02/2024 having some defects which was further been
rectified by a corigendum order dated 11/03/2024, Accordingly, all the time lines shall be calculated
refated to process would be from the date corrigendum order.

Wotice is hereby given that the National Company Law Trbuna, Bengaluru has ordered the
commencement of a corporate insolvency resolution process of the BEST GOLDEN DEVELOPERS
PRIVATE LIMITED [ No.8, Tumkur Road, NH.4, Yeshwanthpur, Bangabore) on 11.03.2024,

The creditors of BEST GOLDEN DEVELOPERS PRIVATE LIMITED (No8, Tumkur Road, NH.4,
Yeshwanthpur, Bangalore, Kamataka, India, 560 022), are hereby called upon to submit their claims with
proof on or before 25.03.2024 o the interim resolution professional at the address mentionad against

i Eanas ebe shall bave b be borne By e purchaser. 21. The Authorized Officer or the Bank shall not be respensible for any charge, lien, encembrances, or any other | 1
:du&a to the Government or anysneg elae in respect of properties (E-Asctionad) not known to the bank. The intending Bldder s advised to make their —
o independent inguiries regarding the encembrances en the property inciuding statutory Habilities, arrears of property fax, efectricily duas ete, 22 The bidder shogdil
¥ ansure Proper imernet conrectivity, power badk-up etc. The Bank shall not be liable for any disnaption due to internet fatlure, power fallure or lechnical reasans ory
=rcas~l:-r|s-tx:|"'lnq-:'nrws affectng the s-auctions. 23, it is apen to the Bank 1o appoint a representative and make self bid and parbcipate in the muction, - For detailed berm and
;&nndllu:ﬁ'ﬂu:d theaale, please refer hitps:ffwws ibapl.ln, btps leprocure.goviniepubilahlapp, hitp:Hasw. melcec cmmerce. com', shana pibindia.in,

1 Place : Bangalore Sdi- AUTHORISED OFFICER & CHIEF MANAGER
+ Date - 11032024 PUNJAB NATIONAL BANK (SECURED CREDITOR) ¢

'ﬂ-i-ﬂmﬁﬂ.“ﬂ-ﬂ e e o R R A e e R T T e T .

Pavitra Vyas

interim Resolution Professicnal of

Best Goldern Developers Private Limited.
Mo.IBEUIPA-0021P-No. 114&4/2021-2022/ 13844

Ciate:12 00 3024
Place; Balagav

epap! .newindianexpress .Nn
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IN THE COURT OF THE 3rd ADDL
CIVIL JUDGE & JMFC AT ANEKAL

0.5.No.278/2021

Mis. Canara Bank
Boomasandra SME Branch ...Plaintiff
And : Mis Sri Balaji Engineering and
Another
Service of court to the def
through paper publication.
And : 1.M/s Sri Balaji Engineering. Rep
Prop Sunder Raj MNo.11, Ground Floor,
Kachanayakanahalli, Near Srikere Anjaneya
TempalJigani, Anekal Taiuk, Bangalur urban Dist,
2.5ri. Suder Raj Slo Keshava Naidu Aged about
32years RfaNo.11, C.V Nayanagar, Shankamppa
Whereas, Ihe plaintiff has filed the abclve suit
against defendants for the recovery of sum of
Rs.2,04,392.59/- Take notice that the above case
in posted for your appearance on 15.04.2024,
If you have any defence, you are requested io
appear before the court either in person or
through advocate, duly authorized on the
aforesaid date of hearing, falling which the matter
will be decided on merits placing both of you
ex-party. Given under thy hand and seal on thin
dayof 6th of March 2024 at Anekal.
By Order of the Court

Senior Civil Judge & JMFC Court, Anekal
Advocate for Plaintiff
G.Narayanappa, Advocate
No.4, 1st floor, ‘rellappa Building,

dant

Anekal Town, Anekal, Bang; Dist.

PUBLIC NOTICE

This is to inform to the General public that my
client Sri. B.V. Nagaraj S/o
Venkataramanappa, presently residing at
No.55/23, 2nd Cross, near LML English
School, Hennur Main Road, Kalyananagar
Post, Bengaluru-43, since he was not in a
position and hence he had executed a
registered GPA dated: 26.12. 2018
registered in Book N-4, in D

Hoch gadeo,
0. 15, Spdex word o, LRSILG
Borseth-560 004, Ta : 080-46561220 Azadiy,

seee: legal_ban@mahabank.co.in
NEL.J\ 2 Jﬁﬁﬂ
ameh [esbtog IV mekd-Roksh-8(1)]
WHLmRUSY WmoF T SEmy wod  somd BpodT Y
spmooinngy, Ausdidaly o as-msar g7 FToT BT uor
SFERCTFDON wEr AU QoUX (AT c:ﬂ-‘;&mu‘) Dowshre 2002 ey
dobab 3 ey LOdscomed Edee A 13 Xwr A (12)0 ook Ipdma
shHmUNYEy, doeohs AT Aawd Fwad Omoshon 60 DISNY nei
Teudond dvamd dewur daS56,57.58100 (ammok nEms vin omdiw
MmITE b #eS soydacth SnE) Hedd vToY wudeDats sFobmRNT WG,
ROMOMRE : bt OFF U 40 OFF IO OFF tha b SbiceF OFF mrtee YIon
DFecE : 06.01.2024 Comh BER,0E AR, BTN, ecompnd voul HevE
doesix #ebloTioand sy HUw DIDIENYY Heuizens.
TMOMRON / FB-TUMROD TE0 FRWONTY, NNTHITEe PT00T &
$97 T FIRATITI0) 391 ATORCRE wAaoRE, B Hedd 94T DD
g0 13(4) Seobr Rone § UQ IEImE wHTRUDE, Hoechad JFecs:
18 Swefe 2024 Tom MmPed IBLINOAmS 20m mUMOD & Is-
TUMRID HE MIFEITON 81 eot vohTass.
OO Ferie DOF SN TWEF LRIt & 9 QB0LE viclectn HFE0R003 &
Hhous mgomgq;a Tone wodE cleade FFmonie wmew o w2
gegoo med oo Xommobseridy & Sed SMebiond Seword wg |0
DeoF SyeE, wHm IREFYTE, D WHTNRIT.
RORTT n;:b?sa; Fmgdedons g Ty, LoTdodlns muEnRT woktod
A 13 B A (8)0 wPod w0k
R0 TSRS sHa 1,08 MDRANASR0AE LAY Dt 8 dencoast:
Fad & mmxciedy suEd @4 o 6l (B¢ S09). 228 To. 52-78-6l,
JohEa+2 DIRN® IIRFERG PRAWDT, BeoDHT Fgeanod IF Jo. 51
(90¥8 gor), THIT HRoD erer 675 HUC LB, (TeSFOOT JYHE : 45 ¥a
o wIshon :sgsz% : 15 ©@) declon w3 S UACK) SR Song Mm@,
§0TeENC, snrad 050 o8, nahoo, donsdat-560019 =3 ac watle”
SnEoNG, = waon uqma zi.'cm-—ii: Uﬁ. m%ng: 4 0. 24, "‘~‘§,U5= EL)
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No.JAL-4-00144-2018- 19, Stored in CD
No.JALD27, dated:26.12.2018, registered in
the office of sub-register at Gandhi Nagar
(JALA) Bengaluru, in favour of Sri. B.
BRAMAHAM S/o. Bhale Rao, R/at No.2C-
210, 2nd Cross, 3rd Block, HRER Layout,
Kalayanagar Post, Benglauru- 43, in respect
of Land Survey No.128/5, measuring 0.27
guntas, situated at Chagalatti Village, Jala
Hobli, Bengaluru North Taluk, bounded on:
East by: Uttanallappa Land, West by:
Government land, North by: Annamma’s
land, South by: Lake bed. Since, he was/is
breached the terms and conditions of the
above GPA and hence on 24.02.2024, my
client has already cancelled the aforesaid
GPA by issuing the legal notice to him and to
his proposed purchaser Sri.
B.Hanumantharaju S/o. H. Beerappa. Hence,
the General public is hereby notified that, if
any kind of Sale transaction or any kind of
deeds should not be done with the aforesaid
GPA holder Sri. B. BRAMHAM in concemn
with the aforesaid land property and hence
for the reasons stated above, if any kind of
transaction is done, my client is not
responsible for the same.
SIDDARAJU .N, ADVOCATE
Office at No.588, Ground Floor, 52nd Cross
3rd Block, Rajajinagar, Bengaluru- 10
Mob: 9148819959,

DFeod : 11.03.2024
ﬁ\-‘ : dorisath

Blo/~ oY, HEMALD I, Y LHROND
ot U I, dondath Joad

My client, Sri. L. Somashekar, S/o late B.
ljné;egcwda. aged about 66 years, R/at No.
15t Cross, 14th Block, Nagarabhavi 2nd
Stage, Bel lum—ﬁﬁl}ﬂ'!z, he lost Original
Reg»stered ale Deed dated 05.06.1997,
vide document Mo.372/97-98, volume
No.3221, pages 137 to 140, registered in the
office of Sub-Registrar, Channapatna, for the
property bearing Sy. No. 130, measuring 1
Acre, at Singarajipura Viila?e.
Virupakshipura Hobli, Channapatna Taluk,
Ramanagara District, While traveling from
his house to Xerox shop at Nagarabhavi 2nd
stagsd Ben a[urumgn ﬂ;le 024. In this
regard my client ice complaint on
eg ‘5[124 v??je Lost Report
Mol U'JGG! 21/2028,
If anyone found the aforesaid document,
kindly contact the office address given
below.

T.0. RAMACHANDRA Advocate
No.47/5, 1st Floor, Prashanth Nagar, Opp.
Vedantha PU College, Bengaluru-560111.

Mobile No.94498 25001.
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IN THE COURT OF THE 3rd ADDL
CIVIL JUDGE & JMFC AT ANEKAL

- Si 0.8. No. 385/2018

M/s. Canara Bank
Yadavanahalli Branch
Attibele Hobli, Anekal Taluk,
Bangalore Dist. ..Plaintiff
AND
Sri. Mariappan Slo Tiagarajan
Rl/a 101/ 4th Cross, Sai Krishna Towers,
Venkatadri Layout, Bangalore-560 076
2, 5ri. Girish Manigonada
SioBramahanada Raj
Ria7/24, Tth Line, BTR Colony,
Settipalli, Tirupati Urban, TTD Press,
Chittoor, Andarapradest Defendant's
Service of summons to the defendant's
through paper publication,
Whereas, the plaintiff has filed the above suit
against you for the recovery of sum of
Rs.1,69,549.08/-, Take notice that the above
case s posted for your appearance on 15/4/2024.
Ifyou have any defence, you requested toappear
before the cour either in person or through
advocate, duly authorized on the aforesaid date
ofhearing, Eadlmgmmﬂ'amamemﬂlbededded
on merits placing you ex-party,
Given under my handand seal of this day 6th of
March 2024 atAnekal. By Order of the Court
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BEFORE THE TECHNICAL ASSISTANT TO THE
DEPUTY COMMISIONER AND EX OFFICIO
DEPUTY DIRECTOR OF LAND RECORDS AT

BENGALURU

APPEAL No.36/2023
BETWEEN : NAGARAJ .K.R... APPELLANT
AND: THE ADLR AND OTHERS ... RESPONDENTS

SUMMONS TO RESPONDENT NO.4 TO 8
4. SRI. NARASIMHAIAH, 5/0 Late
Venkataramaiah, aged about 53 years, Residing at
No. 129, Chamundeshwari Nagar Main Road, Opp
SBM School, Laggere, Bengaluru-560058.
5. SHASHIKAMANI, D/o Late Venkataramaiah,
aged about 50 years, Residing at No. 128,
Chamundeshwari Nagar Main Road, Opp SBM
School, Laggere, Bengaluru-560058.
6. LALITHA .K.R, Dfo Late Venkataramaiah, aged
about 45 years, Residing at No. 129,
Chamundeshwari Nagar Main Roed, Opp SBM
Schaol, Laggere, Bengaluru-560058.
7. SHANTHALA, Do Late Venkataramaiah, aged
about 43 years, Residing at No. 128,
Chamundeshwari Nagar Main Road, Opp SBM
School, Laggere, Bengaluru-560058.
8. L.G. RANGANNA, S/o Late Gangappa, aged
about 69 years, R/at No.43, Opp Basavanna Temple,
High Tension Road, Laggere, Bengaluru-560058,
WHEREAS, the above named Appellant has
instituted a appeal against respondent under
Section 49{A) Of The Kamataka Land Revenue
Act,.You are hereby summoned to appear before the
court BEFORE THE TECHNICAL ASSISTANT TO THE
DEPUTY COMMISIONER AND EX OFFICIO DEPUTY
DIRECTOR OF LAND RECORDS, at Bengaluru in
person or by pleader duly instructed to answer the
claim on 26-3-2024 at 3:00 EM in the aftemoon
Failing which you will be placed Ex Parte,
Given under my hand and seal of the court on
05-03-2024
order of the court, Daputy Commisioner And Ex

Gnlcw Deputy Director Of Land Records at

Be

ngalury
C.T. PARAMESHWARAPPA & ASSOCIATES,
Advocates

Mo.14, 1st floor, Gante. S. Gopal Building, 13th
Cross, Cubbonpet, Bangalore-560002.
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